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0 RDE R (Oral)

Hon'ble Shri A.V.Haridasan, Vicn-Chairman{J)

No one present on bshalf of the applicant, Earlier, tms sase has

been listad before Deputy ﬂags.strar(a) for complstien of plsadings ams he

was unable to pass any order due to non-sppearance of the rssganésata aﬂé th
L :

befors the Bsneh, Ms, Menju Bhagai, Legal Advisor to the Raspmdaat P appe

and statas that the rasgendants do not find it fit to contast this casa ané

.1 the cl,aim, made by the applicant may be allewed.
2, 1n view of the above submission, the applicatien is’

direetian ta ras;mndents, to pay a sum of &.341.98 to tm applicant wihh 1

payaeﬂt.  The Apgymant ajhall be made within three . weeks from the éata‘ of

receipt of this 6,1?631‘.‘ " There shall be no'g;rder as to c.nats.



